FORM B

PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

PRUDENTIAL HOTELS PRIVATE LIMITED
PARTICULARS DETAILS

1./ NAME OF CORPORATE DEBTOR |PRUDENTIAL HOTELS PRIVATE LIMITED

2.| Date of Incorporation of Corporate Debtor | 28/07/2006

3. | Authority under which Corporate Debtor | RoC-Delhi
is Incorporated/Registered

4.] Corporate Identity No. / Limited Liability | U01403DL2006PTC151397
|dentification No. of Corporate Debtor

5. | Address of the registered office & principal | NO. - 5, E - Block, Local Shopping Centre Masjid

| office (if any) of Gorporate Debtor | Moth, Greater Kailash-ll New Delhi-110048
6. | Date of closure of Insolvency 20-09-2022
| Resolution Process
1.| Liquidation commencement date 21-09-2022 (order was available
of Corporate Debtor on NCLT portal on 06.10.2022).
8. | Name & Registration Number of Insolvency | Kailash Chand Gupta
Professional acting as Liquidator IBBI Regn No.: [BBI/IPA-001/IP-P-02071/
2020-2021/13205
9. Address and Email of the liquidator Add: First Floor, 14, Rani Jhansi Road,
as registered with the Board New Delhi-110055

Email id: ipkcgupta@gmail.com

10.| Address and e-mail to be used for Add: First Floor, 14, Rani Jhansi Road,

correspondence with the liquidator New Delhi-110055
Email id: cirp.prudentialhotels@gmail.com

11.| Last date for submission of Claims 05-11-2022

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench VI has ordered
the commencement of liquidation of the Prudential Hotels Private Limited on 21.09.2022.
However, the order was available on NCLT portal on 06.10.2022.

The stakeholders of Prudential Hotels Private Limited are hereby called upon to submit their claims
with proof on or before 05-11-2022, to the liquidator at the address mentioned againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

The relevant forms for submission of claims may be downloaded from the link
https://ibbi.gov.infen/home/downloads

Submission of false or misleading proof of claims shall attract penalties. Sd/-
Kailash Chand Gupta
Liquidator

Prudential Hotels Private Limited

Regn. No.: IBBI/IPA-001/IP-P-02071/2020-2021/13205

Date : 07.10.2022 Regd. Add: First Floor, 14, Rani Jhansi Road, New Delhi-110055
Place : New Delhi Email id: cirp.prudentialhotels@gmail.com; ipkcgupta@gmail.com
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“FORM NO. INC-26
[Pursuant te rule 30 of the Companles
(Incorporation) Rubes, 3014]
Adverlizement to be publishad in the newspapes
for changs of regestensd affice of the Company
fram ona slale bo anather
BEFORE THE CENTRAL GOVERNMENT
(REGIONAL DIRECTOR, NORTHERN REGHIN]
In the matler of sul-section (4) of Seclion 3
oo Cr:-mpar.eq Act 2013 and clause [a) of
sub-rule (5} of rule 30 of the Companies
{Incanporatan) Rifes, 2014

Noida Zonal Office
Joy Tower, 2° Floor, Phase-2, C Block,
Industrial Area, Sector 62, Noida,
i lrlhu B i Uttar Pradesh 201301

PREMISES REQUIRED ON RENT

Bank of Maharashilra invites offers from ownars! POA halders of premisaes slrictly
having permission from Local/Govt. awlhority for commercial aclivities for its
branch{es),

Asset Recovery Branch, No.6, 3rd Floor, Opp: Metro Pillar No: 80, s 3T TERTe
Pusa Road, Karol Bagh, New Delhi — 110 D05

Mob: 7823919520
E-AUCTION NOTICE

!F.";;:l Karur Vysya Bank
E-AUCTION ON 02.11.2022

PUBLIC NOTICE FOR SALE OF IMMOVAELE PROPERTIES UNDER SARFAES| ACT, 2002
E-fuction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assels

LY 1R  Registered Office- Indian Rayon Compound, Veraval, Gujarat - 362266|

Branch Office- No D 17, Sector 3, Gautam Buddh Na ar,
EnPITAL Noida, Uttar Pradesh 201301 ‘

'-. ‘ .
'I.I_:ll.l
et

Bank ol "|1..1|!I.J.r ashilra

POSSESSION NOTICE(for Immovable Property)
Whereas, the undersighed being the authorized officer of Aditya Birla Housing|

Finance Limited under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers

and Endorcement of Secunty Interest Act, 2003 read with proviso to Rule 3 (6) of the Secunty Interest {Enforcement) AND ’ ” ) i

Rules. 2002 NANGALBIERA-BONGAIGAON Approx. Carpet conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement)

Natica is heraby aiven to the public in ganeral and in paricular to the Borrower (s) and Guarantor () that the balow naving s Iﬂg:ﬁﬂ;lﬂ'ﬂé%u — Ar E1 a of 1. Bulandshahr (U.P.) Rules, 2002 had issued a demand notice dated 25-07-2022 calling upon the

described immovable property morigaged to the Secured Creditor, The Karur Viysya Bank Ltd, possession has been Space, 3rd Floor, Plat No. 34 Dwarka Sac f : 3 borrowers ShimalaMangu Singh(Legal Heir of Late Shri Khushiram Vijay Singh)

taken by the Authorised Oficer of The Karur Vysya Bank L., Secured Creditor, wil be sold on *Asis where is”, “Asis ?{'Ili'ﬂ:‘;!_“ ira Station Mear Radisson Blu Delhi - Premises 2. Indrapuram (Ghaziabad) and Nitish Chadila (Legal Heir of Late Shri Khushiram Vijay Singh) seeking

whatis”, “without recoursa”, and “Whatever thara is” and “Without racourse” as per given details balow Applicant Company/Company (1000sq. ft. = 1300 sq. ft.) 3. Rudrapur {U K Irl opaymer, vl e ncunl meioned In fhe neice baing ot Be 150127

. [Name of | Lending , Location of Nature of | Reserve Price| EMD amount | Contact person Molice is heraby given to the General Public thal ” P ki (Rupees Thirteen Lakh Thirty One Thousand One Hundred Twenty Seven Only)|
No.| Borrower | Branch | property property | (in Rs.) in Rs.) I Ph.Mo. | Email !‘Ig e et E“Iw”fgi,jﬁﬂ'ﬁt;ﬂhg Premises is required for shifting of our existing Bulandshahr, Indrapuram within 60 days from the date of receipt of the said notice.

1. | Non-Agri land situated | Residential | 15.00,00000 | 1,50,000.00 | Mr. Alul Agarwal Crtinéniets Ak 9013 geeing monfinstionof {l.'ihrazlaha.dj and H‘-['ﬂfﬂlﬂurtﬂrﬂﬁ".ﬂh- The proposed premises Sh'i'U::';’! be The borrowers having failed to repay the amount, notice is hereby given to the
at I'J|'I'l_I”f' 179, Khasra | yacant 7823919520 Kis Cottpany Tn 154'.ﬁmsﬁﬁ"rr'ér"sﬁeaé?fﬁ'i?nﬂ'?.n"n ?Jf ;;:2:!; ; tf'; f';rr:'ihln;rngg't;ﬁﬁ A?E;*iﬁlﬁ'E?lﬁ"‘:;;;;':f;fﬁ E:ﬁg; ﬁ:; borrowers and to the public in general that the undersigned has taken Possession of|
no. 821 Min, Village | L and atulagarwal passed al the Annual General Mesting of the s hedd R s biad A i F ofh the property described herein below in exercise of the powers conferred on him/her

ishambharpur il O ; ; : . - . . . .
H Sha bha F".-' a {:DIU @k'ﬂtlrﬁa.l com PI’-II'I'F]F"'I]' held on 5npt¢mh=r ?_3 EMQ o enakile prE‘IT!rIE-ErE SO ave A EIE]I.JE a pﬁ'\";ﬂf i dn p!l'.'l'.HEI'DI'I ol other
U S :!he{:*:iunfr;g:- o change Ilﬁﬁstigaflulilm Dffic from infrastructural requirements as per Bank's requirements and specifications. under Section 13(4) of the said Act. read with Rule 8 of the Security Interest|
2 SAThR “NCTof Delhi” o the "State of Haryana”. The premises should be ready for possession or to be ready within 10-15 (Enforcement) Rules, 2002 on this 08th Day of Oct of the year, 2022.
Y T . 3 H i i s s E i . . . . . .
E‘l;:i&} Eelhllb mﬂ;nd Digirios bmjﬁ-.n: TDL:EE:EE;hnalfrgs.;f'i#EE.;I;:;E,ET[?,E:: days as per Bank's requirement. The interested parties/ persons should The borrowers in particular and the public in general is hereby cautioned not to deal with
: Mon-Agri land situgted | Residential 15,00,000.00 | 1,50,000.,00 | Mr.Atul Agarwal portal {www. mca.gov.in) by filing |nur:-e.1|:-; “"Commercial Bid" respectively in wo separate sealed envelopas super- . . . . - ] .
|n|.:||_=|, at Plot No. 180, |vacant TAIA019520 fni;";a“{;i?ﬁ[f?ﬂ;fﬁaihlg !:;Eigf*i;:;ﬁr;guglr:éﬁg; scribing “Technical Bid® “Commercial Bid" respactively upto 05.00 PM on ﬁd%a_ril_lf HSUSI;]_?I Fmanc:(lslmltfld f(:jr az ?rmou:t I;s' 13’::)1’:2” (j_u?eest.lt-:meem
Fn‘-_aied Khasra no. %20, 921 and atulagarwal by an affidavd slafing the nature of his/her inlerest 25.10.2022 in the office of Zonal Manager, Bank of Maharashtra, Noida Ba irly one ' nousan neh undrea wenfys sven -n y) a? Sm eres1 erfohn'
Lirriite Min, Village @kvhmal com and grounds of agposition to the Regional Zonal Office Joy Tower, 2™ Floor, Phase-2 C Block, Industrial Area, orrowers attentlorr is mvrted to the provisions of Sub-section 8 of Section 13 of the
Bishambharpura, Eg;g:;-;ﬂ”gm:ﬁ_’f‘g EE E‘Eﬂ;"g‘?rﬂ’f Dlewr- Sector 62, Noida, Uttar Pradesh 201 301.These formats can be obtainad in Act., in respect of time available, to redeem the secured assets.
Colony Metcafe 1 %lfﬂ':l 42 mnrl ,# fourteen days of the dmr-ur Eerm:g [n:r[:n th;re_luiﬁne dlgmg&ﬂfﬁmehhwmh[Hnd aisnd-rzan_lt_re 3{:1':“1::5:‘;!% Description of the Inmovable Property
Nifvana, Tehell and publication of Bis:notice with. a-capy to fhe rom Bank's websile www.bankofmaharashtra.in under “Tender® section All that i part and pafcel of Bearing No- 57 on Ground Floor. (Super Area 23.134 Sg.
: : Applicart Company at its registered e at the along with this tender advertisement. The Bank reserves the right to part and p . g » (SUP d
District Amiritsas andress menfioned below o ; Mind Mtrs. Approx.) in Commercial Complex Omaxe Arcade, Situated at Plot No. P-8,
Details ofb . Registered office - YC Co Working Space, 3rd cancelireject any offer without assigning the reason thereof. No brokerage “Builders Area” (Golf Link-1). Greater Noida. District Gautam Budh N Up’
iis of borrowers: . Floar, Plat No, B4 Dwarka Sec 13, Opp. Metro will be paid. Incomplete and delayed proposals will not be considered. For J_DUCers Area (Golf Link-1), Greater Noida, District Gautam Budh Nagar, | )

Sl.Nos.1 & 2: Delhi Karolbagh Branch Mame r_ﬂ Borrower — I.Ilrs-Et.r.-.- Roots Food India Pvt. Ltd. having Staton Near Radisson Blu Delhi-110078 further details contact us at gad_noi@mahabank.co.in, 0120- 2402661. Date: 0811072022 Authorised Officet

regd.office at Khasra Mo, 401 & 402, Village Hamidpur, Wes! Delhi-110085 and office address at 24101, Rang e g:ﬂh{r:;';:rf Date : 11.10.2022 Place : Noida Zonal Manager Place: Noida Aditya Birla Housing Finance Limited

|

Rasyain Apariment, Sector-13, Rohing, Delhi-110085, The Total due: As on 11.01.2022 is Rs.4,36.03 408.00
{Rupess Four Crores Thirly 5o Lakhs Three Thousand Four Hundred Eight Only) with further inferest, Costs, other
charges and expenses thereon

Mortgage Assets:

8l.Nos.1

Residential Vacant Land [Mon-Agri) suated af private No 179, Khasra no. 9721 Min, Village Bishambharpura,
colony Meicafe Mirvana, Tehsil and Distrct Amritsar, admeasuring 300.35 =q yards, standing in the name of Mr.
Narender Sidhar.

Morth : Piotno 180

East: Ploina 174

Reserve Price - Rs.15,00,000.00

5l.Na.2
Residential Vacant Land Mon-Agri siluated at Plot No, 180, Khasra no, 3020, 921Min, Village Bishambharpura,
Coalony Metcale Nirana, Tehsil and Distric Amntsar admeasuring area of 300,35 sq yards, standing in the name of
s, Kanchan Sefhar,

North: Fiotno 181

East; Piolno 173

Reserve Price-Rs.15,00,000.00

Inspection ofthe Asset

ransmission Limited
Amarendranath Tatlmakula F.eddr

Date : 11.10.20032 Direcior
Place @ Mew Delll DI : 07107200

punjab national bank

...the name you can BANK upon!

UGITa ATACT aieb

it & il

Cl

-r';'l'l. RWWHENT OF |rJ..llﬂ hr.lﬂtﬁ""d 'l'l'\-.E.I

1 g1 . . ] EL -’ - JUY

e-mail : c58075@pnb co.in. Phone Nos (Off) 011 22779758 22785289

South: Plat Me. 181 1Y
Weast Road 500, wide

EMD- Rs.1,50,000.00

Act, 2002 (the said Act.) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (the said Rules). | DSSESSI0N Notice (For Immovalie prope
exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the said Rules, the Authorise Wherea 8 unaersianed pemna tne Authorized oticer or Puniab National Bank 8 SASTRA Lentre De Pocket-

Officer of IIFL Home Finance Ltd. (IIFL HFL) (Formerly known as India Infoline Housing Finance Ltd.) ha x :
issued Demand Notices under section 13(2) of the said Act, calling upon the Borrower(s), to repay the amount men} Mayur Vihar, Phase-Il, Delhi under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interes

tioned in the respective Demand Notice(s) issued to them. In connection with above, notice is hereby given, oncd Act, 2002 and in exercise of powers conferred under section 13 read with Rule 3 of the Security Interest (Enforcement) Rules, 2002

?gai?ﬁ to th?thOrrtfr?WQf(tS) toffayWittRindﬁ‘: daysffrgm thedp“blti'catiﬁrtﬁftgistmtfice' the a{“?ﬁntgi?qicit?r? hgfein below; issued a demand notice dated 28.07.2022, calling upon the Borrowers Mrs. Monika Mishra w/o Sh.Anil Vishwas Mishra

Ao due 3t on dato of Bernd %Of}c%(?n% Seecrﬂﬁtr; offored tewasdsargp%ymm%? ioanearﬁoaljn?areeasol:[%";fr(s) (Borrower) and Mr. Anil Vishwas Mishra (Co-Borrower) to repay the amount mentioned in the notice being Rs.11,15,590.43

Name-of the-Borrower(s) T Demand-Notice Date & AmountT Description-of secured-asset(immovabte-property){ (Rupees Eleven lacs fifteen thousand five hundred ninety & paisa forty three only) as on 28.07.2022 plus further interest and
Guarantor (s) 07 - Oct - 2022 charges thereon atapplicable /agreed rate, within 60 days from the date of the notice/date of receipt of the said notice..

: m I:%aaje‘jn“;lilr)a :éggglanf( - Fég.35|:4ﬁhog9.r(l)o _Il_-h(Rup_Ieres Thirté/ The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the

’ Ive Lakh Forty 1hree 1housan undersigned has taken the Possession of the property described herein below in exercise of powers conferred on him under

Prospect No B43971) andul;“_ngtztl\f'gg gnly) ;?U:QIS rmm% sub-section (4) of section 13 of Actread with rule 8 of the said Security Interest Enforcement Rules, 2002 on this 4th day of October

Rs.8,97,577 /- No. 17A, admeasuring 50 Sq. Yds, Out Of Khasra No| ofthe year2022.
The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with theg
property will be subject to the charge of Punjab National Bank for an amount of Rs.11,15,590.43 (Rupees Eleven lacs fifteen

south: PlatMa, 178
Wiest: Rogd 501, wide
EMD= R=.1,50,000.00

Al working Days —From 11100200 b 3710, 2022
between 11.00AMin 5.00 PM

Date: 01,11.2022

Att—that—prece—and—parcet-of theproperty being-]
Property No 105-B, 1st Floor without roof rights|
admeasuring 558 Sq Ft., Kh No 818-821, Gali N

Chalrhan, Mrs. Braham
Devi, Mr. Devender
Kumar (Prospect No

(Rupees Eight Lakh Ninety Seven|234 Situated In The Residential Colony Known As Manojf

Last date and time for submitting Thousand Five Hundred Seventy | Encalve, Village Bahata Hajipur, Pargana Loni, Near Shi

onbing Tender & Application Forms Time: by &pm 853139 ) Seven Only) Mandir, Ghaziabad, Uttar Pradesh, India-201102 . - J ,
. e— ~Nr. Azad Singh Mr. -~ 07 - Oct - i thousand five hundred ninety & paisa forty three only) as on28.07.2022 plus furtherinterestand charges thereon.

Date and Tirme of E-Auction The E-Auction will take place through portal on . Azad Singh Nr. alLLL, All™thatpiece and- parcef of the property befng , , L L. . . . .

02.41.2022 between 1230 PM to 0100 PM with uniimited Prashant Chikara (Rupees Twenty Seven Lakh | Plot No.-82, Kh. No.-905, admeasuring 900 Sq. Ft| The borrower’s | mortgagor’s attention is invited to provisions of Sub-section (8) of section 13 of the Act, in respect of time

o ank 5 o . Z LR w uniim Mrs. Saroj Twenty Two Thousand Three |(100 Sq. Yds.), Rajpuri Colony, Gram Bamehtaj ilable. to red h d t
of 5 b till sale dad available, to redeem the secured assets.

extensions of b minutes each till sale is concludeq. (Prospect No 881264) Hundred Eleven Only) Hazipur, Ghaziabad, Uttar Pradesh, India-201102 DESCRIPTION OF IMMOVABLE PROPERTY

Nodal Bank aceount Name The KarurVysya Bank Ltd, Ceniral offic in favour of above acoounis M. Prarmod Kumar, M. 07~0Oct=2022 Att—that i

All that Part & Parcel of the Residential Property situated at Plot no. 31, Block K ( K-31), 2nd Floor without roof rights/upto
ceiling level, Krishna Nagar, Delhi-110051 in the name of Mrs. Monika Mishra
(Area 50.16 Sq mtrsr e.60 Sq yds ) Sale Deed No. 712 dated 11.02.2015.

piece andparcelof the property bemg
Flat on 2nd Floor without roof rights, Plot No 5, Gali
No 34, admeasuring 411 Sq. Ft. (Carpet Area) &
450 Sq Ft. (Super Built Up Area), Front LHS Blockj

Rs.20,95,354/-
(Rupees Twenty Lakh Ninety Five
Thousand Three Hundred Fifty

Ramesh Kumar Yadav, Mrs.
Seeta Devi, Mr. Shivji Yadav
(Prospect No 895864 )

Aocountido: 1101 3510000004873, IFSC Code :KVELDOO 101
Az menfioned abowe

Contact Pesson & Phone No

For detailed terms and canditions of the sale. please refer 1o the link provided in cur Bank's! Secured Creditor's GTFog:‘iOnlzyﬁ)zz :I1leaJa Purl Uttam Nagrar Delhi, India- 110F059r U T a e
. M N byt . f i §§ : 7 . _— . . - - - -
wabsite .o www kvb.co inProparty Under Auction and atso at the wab portal www eauctions. sarmil.in of our @ auction Mrs. Sonu Agrawal Rs.8,37,245 I-(Rupees Eight | S-46, Tower B, admeasuring 483.41 Sq. Ft. (Carpet Area)

service provider Mis, Shriram Automall India Ltd,
Prior Encumbranca - NIL (Browght fo the knowledge of Bank)
Statutory 15 days’ Motice under Rule 8(6) of the SARFAES| Act, 2002

Tha borraowar!s and guaraniar's are haraby noSfied fa pay tha dues as menlicnad abave along with up to dabe inbarast and ancilary
axpenses balore e date of e-B0clion, Bikrg which the Shedube properly will be auctionedisoid and balarce dues, & any, will ba
recovered il Inkeresland (osl
Place: Delhi
Date: 11102022

( Prospect No IL10025983 ) | Lakh Thirty Seven Thousand Two

Hundred Forty Five Only)

& 707 Sq. Ft. (Super Built Up Area), G+3 Singhal Dream
City, Mauza Ladamda, Agra, Uttar Pradesh, India-282001}

€ payment to IFCHFLas aforesaid, 1L HFCMay proceed against the above secured assets unde
Section 13(4) of the said Act, and the applicable Rules, entirely at the risks, costs and consequences of the Borrowers. For, further,

details please contact to Authorised Officer at Plot No. 30/30E, Upper Ground Floor, Main Shivaji Marg, Najafgarh Road, Beside
Jaguar Showroom, Moti Nagar, New Delhi / Office No 1, First Floor, Mahaluxmi Metro Tower, Plot No. C -1,Sector - 4, Vaishali,

Ghaziabad, Uttar Pradesh - 201010/ Unit No 309, Third Floor, Padam Business Park, Plot no. INS-1, Sector 12A, Awas Vikas,
‘Sikandra Yojna, Agra, 282007 or Corporate Office: IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon, Haryana.

J1=10-2U22 o0/= AUtnori y

Chief Manager & AUTHORIZED OFFICER
THE KARUR VYSYA BANK LIMITED

——= | ORIX LEASING & FINANCIAL SERVICES INDIA LIMITED - - - = =
=Z {formerly known as OAIS Auto Financial Services Limited) n ADITYA BIRLA Regrstered Office- Indian Rayon Compound, Veraval, Gujarat - 362266 - Home First Finance Eﬂmpﬂny India Limited
(A Subsidiary of ORIX Auto Infrasinucture Services Limited) Lo T T Bt 06 e T h f"’ Q| CIN:L6E990MH2010PLC240703
ORIX Regd. Office : Plot No. 34, Marol Co-operative Industrial Estate, seRule of the Security Tnterest (Enforcement] Rules, a.m e .’r 5 Website: homefirstindia.com Phone No.: 180030008425
B T e e BELELY vovsic rometistiniiacom  phone
Email: info@arixindia.com | www.orixindia.com | CIN: U74300MH2006PLC1630a7 | | Whereas, the undersigned being the authorized officer of Aditya Birla DEMAND NOTICE U/s 13(2)
POSSESSION NOTICE Housing Finance Limited under the Securitization and Reconstruction of{ ¥ you the below mentioned borrower has availed loan by mortgaging the schedule mentioned property and you the below mention has stood as
(As per Appendix IV read with rule 8(1) of the Security Interest Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002)| [ horrower/co- borrower guarantor for the loan agreement. Consequent to the defaults committed by you, your loan account has been classified as non-
Enforcement Rules, 2002) and in exercise of powers conferred under Section 13(12) read with Rule 3 of | { performing asset on 03/10/2022 under the provisions of the Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest
Whereas, the undersigned being the Authorized Officer of the ORIX Leasing &| | the Security Interest (Enforcement) Rules, 2002 had issued a demand notice| | act, 2002 {in short SARFAESI Act). We Home First Finance Company India Limited have issued Demand Notice u/s 13(2) read with section 13(13) of the
Financial Services India Limited, under the Securitization and Reconsirucion of| | dated 22-07-2022 calling upon the borrowers Amit Bansal, Sonia| | SARFAES|Acttothe address fumished by you. The said notices are issued as on 03/10/2022 and these notices state that you have committed default in
Financial Assets and Enforcement of Security Interest Act, EE]E'E and in exercise of| | Bansaland MS Goodwill Paint And Chemical seeking repayment of the payment of the various loans sanctioned to you. Therefore, the present publication carried out to serve the notice as the provision of Section 13(2) of
powers conferred under section 13(12) read with rule 3 of Ine Securly Interest) | amount mentioned in the notice being Rs.32,55,038.09/- (Rupees Thirty| | SARFAESI Actand in terms of provision to the rule 3(1) of the Security Interest (Enforcement) Rules, 2002:
(Enforcement) Rules, 2002, issued a demand nofice calling upon the Borrower Kesri| | Ty Lakh Fifty Five Thousand Thirty Eight and Nine Paise Only) within |
Nandan Fabricators And Co-Borrower's Subhash Chander (In The Capacty Of : o S. | Location | Name and Address Details of the  Total Outstanding as on
Legal Heir Of Late Sushila Devi), Shri Balaji Fabricators, Dinesh Kumar (In The 60 days from the d.ate O].c receipt of the said notice. . : No. of the Account security to be enforced  date of Demand Notice
Capacity Of Legal Heir Of Late Sushila Devi), Rinki {In The Capacity Of Lagal Heir 0| | The borrowers having failed to repay the amount, notice is hereby given to the Basowaril & ; | plus further iterest and
Late Sushila Dievi), Pinki (In The Capacity Of Legal Hair Of Late Sushila Devi to repay borrowers and to the public in general that the undersigned has taken g other expensses (in Rs.)
the amount mentioned in the notice dated 09-June-2022 being of Rs.54,41,396,53 Possession of the property described herein below in exercise of the powers Guarantor(s) | p ;
(Rupees Fifty-Four Lakh Forty-One Thousand Three Hundred Ninety-Six and conferred on him/her under Section 13(4) of the said Act. read with Rule 8 of 1.| Bhilwara | Amar Singh Sisodiya, Flat-Plot No.24, Aaraji No. 792,793,794,797,798,799,802,803, PN-24, ' 4,04,991
Fifty-Three Paise Only) up io 08.06.2022 along with further interestwithin B0 days from | | the Security Interest (Enforcement) Rules, 2002 on this 07th Day of Oct of Chanda Kanwar devi Lal Vill & Patwar Arjiya, Tehsil & Distt Bhilwara-311001
the date of the said nofice. the year, 2022. Daroga
The barrawer, having failed to repay the amount, nobice s hereby given to the borrower, ’ ; ; e ; ; - :
in particuar and the puble, in general, that the undersigned has taken symbolic| | 1o o o oro 1 Parieuler and e puoli i general i ereby cauiohed nel| 5 1 giwadi | Pankaj Tyagi Unit No. D-419, 4Th floor, Tower -D, Plot 235,236,237, Anantraj Aashray, 7.38.515
possession of the property described herein below in exercise of powers conferred on 0 aeal with the property and any dealings with the property Will be Subject (o J1panf“$E Jone, NIE[M} Neemmna Alwar, Ha;asthart 301 T"'EIE
him under section 13(8) of the sald Act read with rule 8 of the said Rules on this 07" the charge of the Aditya Birla Housing Finance Limited for an amount of T !
October, 2022, Rs.32,55,038.09/- (Rupees Thirty Two Lakh Fifty Five Thousand Thirty 3. Bhiwadi Vijender Pal Singh Flat- 415 Tuu'.rEr C 4lh Fh:mr Aashra_',r MEEmrana Anantra] Aashra'gr F‘I-.‘.r'[ 504,539
The borrgwer, in particulas, and the public, in general, are hereby cautioned not to deal Eight and Nine Paise Only) and interest thereon. Borrowers attention is 235,236,237, Japanese Zone, NICIM), Neemrana, Alwar-301705 _
with the property and any dealings with the property will be subject to the charge of the invited to the provisions of Sub-section 8 of Section 13 of the Act., in respect 4 Bilaspur | Pankaj Kasyap House-kh no - 89/2 Block/Building- ph no 24/43, Ghuru part of kh no- | 7 64.249
ORIX Leasing & Financial Services India Limited, for an amounl of being of time available, to redeem the secured assets. ' Mamta Kashyap 89/2: takhatpur: Bilaspur Chhattisgarh 495001 o
Rs.54,41,396.53 (Rupees Fifty-Four Lakh Forty-One Thousand Three Hundred Description of the Inmovable Property : :
_ e ) . nna, Puran : I -
the Actin respect oftime Available to redeem the secured Assels, Sq. M.trs., Entire First Floor, Without Roof/Terrece Rrg.hts, Iln Block & Pocker : - : : d
A-3 Situated At Sector 28, Layout Plan Of Rohini Residential Scheme, Delhi 6. | Ghaziabad | Ujjwal Kumar, Neeva Flat-A-21, Nirmal Ashray 2nd Floor, Nirmal Ashray,Phase-1, Khata no. 6,00,360
DESCRIPTION OF THE IMMOVABLE PROPERTY : : ; ; : R e
Al That By : : : And Bounded: East: Plot No. 327, West: Plot No. 325, North: Road 12m Kumari, Manish Kumar, 779, Khasra no. 324, Village Achheja, Pargana & Tehsil Dadrni, Distt.
at Piece And Parcel Of Land & Building, Northemn Side Portion Of Prop No-44, , ) G Budh N UPG Maida 201450
Khasra No 5 Situated Within Lal Dora In The Area Of Village Kamruddin Nagar, Nangloi, | | VVide, South: Plot. No. 375 _ _ HRETLEARI S U SIRR N
Delhi-110041, And Bounded As - East - Other Property, West - Road, North - Other Date:'07l 10/2022 . . _Authorised Officer 7. | Ghaziabad | Rasha Naushad Khan, Iklak | Flat-UGF - 4 Plot No 1, Khasra No 46, Horizon Homes, Sai Gardern, 9,565,240
Property, South - Part Of Plot. Place: Delhi Aditya Birla Housing Finance Limited Khan, Irfan Khan, Village-Shahberi, Pargana & Tehsil Gautam Budh Ngr UP-201305
Date : 07-October-2022 - 1
Place : DELHI fiia el Ghaziabad | Manno, Pravesh Kumar | PROPOSED HOUSE ON KHASRA NO. 2503/7, FOUZI GARDEN, VILLAGE & 3,94,064
LAN : LNOOGOOODO0OSET ORIX Leasing & Financial Services India Limited PARGANA- LONI, TEHSIL & DISTRICT- GHAZIABAD, U, P. Ghaziabad Uttar
"'r' TATA CAPITAL HOUSING FINANGE LIMITED Pradesh 201102 |
Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ghaziabad | Rajeev Kumar, Nanhi Devi | Flat-UG-102, Plot-A-3, GREEN VIEW APARTMENT, situated in Colony 9,58,546
FORM B TATA Ganpatrao Kadam Marg, Lower Parel, Mumbal-400013 Rudra Enclave, Village Chipyana, Bujurg, Pargana and Tehsil Dadri G.B
PUBLIC ANNOUNCEMENT CIN No. U67190MH2008PLC187552 Nagar Uttar Pradesh 201009 _
[Regulation 12 of the Insolvency and Bankruptcy POSSESS'U‘H HUTICE (FUH IMMO'I‘AELE FHUPEH"ES] Ghaziabad | Gupta Sanjay, Flat-LIG UGF-01, Plot No B-138, Khasra No 312 Rear Side, Khasra 815472
Board of India (Liquidation Process) Regulations, 2016 | 0 o Sy Supriya Devi No 312, Rail Vihar, Village Sadullabad, Lomi, Ghaziabad Uttar
FOF THE ATTENTION OF THE STAKEOS DERS OF (As per Appendix IV read with Rule 8(1) of the Security Interest Enforcement Rules, 2002) Pradash 201102
' ' e DRIVATE | IRITEDR Whereas, the undersigned being the Authorized Officer of the TATA Capital . :
PRUDENTIAL HOTELS PRIVATE LIMITED Aisdpporrioba e, gl bttt it Ghaziabad | Pankaj Kumar, Flat-FF-1, 1ST FLOOR (FRONT SIDE) Plot no -86 & 86-A, Khasra no - 15,34,558
PARTICULARS DETAILS _ Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of Manpreet Kaur 1526, Balaji Enclave, Pargana and tehsil- Dasna, Ghaziabad Uttar
.| NAME OF CORPORATE DEBTOR |PRUDENTIAL HOTELS PRIVATE LIMITED powers conferred under section 13{12) read with rule 3 of the Security Interest Pradesh 201002
| 2.{ Date of Incorporation of Corporate Debior | 28/07/2006 ffggf’,;”ﬂj';ﬂmﬁ LT a AN Olcas B TRt 3:;1*:,;3:;&;3; 12.| Ghaziabad | Indrawati Devi, Varun HOUSE ON PLOT NO. 137-A, KHASRA NO. 920, VILLAGE- CHHAPRAULA, 15,72,113
3, .ﬁ.JH'-:rnt'-'-Jr'der which Carporate Deblor | RoC-Delhi of the said notica. Chauhan, Sandhya Kumari, | PARGANA & TEHSIL DADRI, DISTT. GAUTAM BUDH MAGAR, Uttar
i Elnm;ﬁ::_%ﬂ: Elr:!i T T T e ——— The borrower, having failed to repay the amaount, nofice is hereby given to the borrower, in Pradesh 201005
OFparale 0.1 LI DRy : B Lo r H i E |
o e Corpocale Deblor ;a::r'ﬂ:m“ uﬁiniﬂ'éﬁﬂrﬂmﬁﬂ :;z;?;*;?'ﬂ"ﬂdrﬁi;“f:fr:dﬂgﬁﬁﬂ“;ﬂ:: 13.| Ghaziabad | Rambabu, Tannu, House No. 48 AASHIYANACITY -2 KHASRA NO. 650, AASHIYAMA CITY 11,11,191
5.| Address of he registerad ffice & principal| NO. - 5, E - Black, Local Shopping Centre Masid| | section 13(4) of the said Act read with rule 8 of the said Rules. Sangeata Restyng, E‘;;Dﬁ:"[-]ffﬁ giﬂ#:ﬂ%%ﬁﬂg&gﬂ“mim& P:ggq‘;; pihal=
office (if any) of Corporate Deblar Muth, Greater Kailash-l| New Delhi-110048 Tl.'rr.l. borrower, in parficular, and the public in general, are hereby cautioned not to deal r . . Uttar Prades |
B. | Diate of closurs of Insahvency 20-09-2022 with the property and any dealings with the property will be subject to the charge of the 14.| Gurgaon | Pawan Kumar Flat-1108, Lilly THD Garden Ph 1 Village Tatarpur 8 Milestone, Alwar- 2,20,984
Resolutian Procass :I’ATA Capital Housing Finance Limited, for an amount referred to below along with Bypass Road, Bhiwadi-301019
7. [Liquidation commencement date 21082022 [order was available interest thereon and penal interest, charges, costs elc. from date mentioned . — - - _ : : |
of Comorate Debbar on NCLT portal on 06.10.2022) below. 15. Jaipur Sujan Singh, Sarita Devi Residential Plot No. 43 In scheme Ashok Nagar,at Thana Med, Ramgarh 4,35,508
—— , - The borrower's attention is invited to provisions of sub- section (8) of Section 13 of Road, Jaipur Rajasthan 303109
B EBTE 4 Regisralion M.rml:l;r:ranf-nsr:l-.-mmy r;;:‘:ﬁh NCh*TE; EA“[;?E.'P e the Act, in respect of time available, to redeem the secured assets. ' -
Takess0na) ACing a5 LUucair egn No.. IBBVIFA-DDAP-P-020T1 . . - 16 Jaipur Chandra Bhan Jangid Plot No-A-35 Shubham Vihar Vijaypura Road Agra Road Jaipur 11.04,009
o | Loan Mame of Obligors)/Legal Hains) Amount 85 Possession " s ' L r ' i ' padthy
g _ 2020-202113205 : _ Account No. Legal Hm-mﬁam pemand Notice Date Ravindra Kumar Jangid, Rajasthan 302027
| Address and Email of e iquidator ﬂﬂd-g'ﬁtj[ﬁ;?- wad Jnar Foad, 9630433 | Mr. Rashmi Gupta (as Borrower) & | Rs.39.20,674- | 08-10-2022 Geeta Devi,
s registered wih the Board FE LR LI ; Mr. Ashit Kumar (as Co-Borrower) 2 : : : : '
Email id: ipkcgupta@gmail.com 17. Jaipur Meetha Lal, Surata Devi Plot No. 26, In Scheme Vinayak Residency - VI, Near Vatika Road, Teh. 4 55,004
il s and e-mai T Add: First Floor, 14, Rani Jhansi Road, Description of the Secured Assels | Immovable Properties/Mortgaged Sanganer, Jaipur Rajasthan 303905
ﬂf;ﬁ;i’;?m’riﬂmﬁﬁﬁgaﬂ_ e Properties:-All That Residential Properly Fiat No. T-1/A-820, 20th Floor, Block 08, - e
spandzncs wih the Email id: cip sruentilhotels@eomal com Tower T1, Project Name NCR Monarch, Siluated af GH-02/C, Sector 1, Greater 18. Jaipur D::::Ilerh'r:e;;_ﬂuhll_ash Plot No.698-A, Scheme No.4 Block C, Jaipur Jaipur Rajasthan 302006 16,05,910
11| Last date for submission of Claims 05-11-2022 FoA0nWos), ikar Pradsor 20130 N MBS g AS- . Fee, - AacuBen A S _ : — :
Nofice is hareby given that te National Comparry Law Tribural, New Dielhi Bench V| has ardered 9326149 | Mr. Shashi Devi (as Borrower) & Rs. 22,290,348~ | 08-10-2022 You are hereby called upon to pay Home First Finance Company India Limited within the period of 60 days from the date of publication of this Notice the
ihe commencament of liquidation of the Prudential Hotels Private Limited cn 21.09.2022. Mr. Kapil Deo Sah (as Co Borrower) aforesaid amount with interest and cost failing which Home First Finance Company India Limited will take necessary action under the Provisions of the
Flavin, 'hj?ﬂfi’ﬂr_ﬁ'fﬂ“”ﬂ'ﬂﬂlﬁﬂﬁ“Cl-_Tllﬂ*TﬂlﬂﬂﬂE-1'3'-2f'ﬂ- _ _ Description of the Secured Assets | Immovable ProperiiesMorigaged said Act against all or any one or more of the secured assets including taking possession of secured assets of the borrowers, mortgagors and the
,'f,,'ﬁﬁﬂ;ﬁ“ﬂi‘fﬁnﬂf{‘,"ﬂ?ﬁi’fﬁﬂiﬂ;‘fﬂ,? ;ﬂiﬂ;ﬁg:ﬂ[‘;ﬁ?;ﬁ :E'm gl—?%ﬂjlﬁs 31:;* P;EDSEhAEhERZMEI a’fTh'-‘l_'l:";P'Er:}'-" IF-IH:ITDTS’: EIEEEL -';l HCE h::lli'r guarantors. The power available to the Home First Finance Company India Limited under the said act include (1) Power to take possession of the
i ST e i . gy » i : bbb e, DBCID-1, LDT=AMna Wonarc reaner reol ISTHIC utam Eu z : i : |
The financial criditors shall submit their claims with proef by slecironic means only. All other| | Nagar. 201301, Measuring Area, Suer Area- 1350 Sq.f, secured assets of the borrowers/guarantors including the rights to transfer by way of lease, assignment of sale for releasing secured assets (2) Take
creditors may submit the ciaims with the proofin person, by postor by electronic means. - Er— over management of the secured assets including rights to transfer by ways of lease, assignment or sale and realize the secured assets and any transfer
The: refevant forms for submission of claims may be downlogded from the link DATE :11-10-2022, Sdi- Authorised Officer as of secured assets by Home First Finance Company India Limited shall vest in all the rights and relation to the secured assets transferred as it the
Submission of false or misleading proot of claims shall atiract penalties. Sdi- In terms of the Provisions of the Section 13{13) of the said act, you are hereby prohibited from transferring, either by way of sale, lease or otherwise
ksl c“ﬂiiﬁ,ﬁﬁ (other than in the normal course of your business), any of the secured assets as referred to above and hypothecated/mortgaged to the Home First
Prudential Hotels Private Limited Finance Company India Limited without prior consent of the Home First Finance Company India Limited.
Regn. No.: [BBIPA-D01/IP-P-020T1/2020-202113205 3 3 ; . : 3 Py ey
Date 10102022  Regd. Add: First Floor, 18, Rani Jansi Road, New Delhi-10053 Place: NCR & Rajasthan Date: 11/10/2022 Signed by: AUTHORISED OFFICER, Home First Finance Company India Limited

Place ; Mew Delni Email id: cirp predentiatholels @gmail.com; ipkcguplaf@omail.com

financi“. ep‘ .in

New Delhi
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@z ] SOLAPUR UNIVERSITY, SOLAPUR

g E-TENDER NOTICE No. 114

Sealed E-tenders for following works at Administrative Building and Examination
Bhavan are invited from the contractors by the Registrar PAH. Solapur
University.
1. Tender for Fire Fighting Work : B-1 % rate tender having fire fighting license
Issued by the Director, Fire Services | District Zonal Fire Officers of Govt of
Maharashtra of fire fighling instaflations, detection & suppression system,
passive protection system having estimated cost Rs. 46,46 955.00 and tender
cost - Rs. 2000)- + GST=Rs. 2850/~ 2. Tender for external brick fexture
treatment : item rate tender Contractor who has done such work atieast above
2000 Sq.mt having estimated cost Rs.84,10,120.00 and tender cost Rs. 2500/-
+G5T=Rs. 2950/~ 3. Tender for supply, installation, testing & commissioning of
MREL 1 Mo. lift of 10 passengers and 5 Nos. ifts of 15 passengers from reputed
leading lift agencies having approximate estimated cost of Rs. 1,21 80 970- &
Tender cost Rs. 3000/-+GST= Rs. 354(-,
The detail tender notice is available on https:imahatenders.gov.in and
hitps:/isu._digitaluniversity.ac websites and also on notice board of University.
The tenderers can download the enfire tender documents from 101072022 to
031172022 and follow the tender programme. The conditional ienders will not ba
coepted. The Registrar, PAH. Solapur University, Solapur resarves the right Lo
accept or reject the lowest or any other tender or all tenders without assigning
any reason whatsoever.
Ref:PAHSUS/Engg/2022/114
Dale : 101072022
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